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executiOnofdeathsentenceasonJanuary31, 
1993. 

LPG Connections out of MPs Quota 

6414.SHRIUPENDRANATHVERMA:WI 
the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

I q. 

(a) the total number of persons to whom LPG 
connections have been aHotted out of theMP's 
Quata during the first three months of 1993and 
the number of such cases pending at present; 

(b) whetheraHthe LPGconnectionsoutofthe 
MP's Quota have been allott~ for the year 
1992;Md 

( c) if not, the reasons therefor? 

THE MINISTEF! OF ST ATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SATISH KUMAR SHARMA): (a) 
5649 LPG connections have been sanctioned 
duringthefirstthreemonthsof 1993againstthe 
recommendations received from Member of 
Parliament. No such requests pertaining to the 
said period are pending. 

(b)and(c). The recommendations received 
from MPs during 1992 for release of LPG 
connections out of the 1992 quota have been 
sanctioned.However,thoseconnedionsof1992 
quota against which recommendations have 
been received in 1993 have not been sanctioned 
solar. 

[English] 

Oil Refineries in Joint Venture with 
Oman 

.6415. SHRI DA TI ATRAYA BANDARU: 
SHRI RAM NAIK: 

Will the Minister of PETROLEUM ANO 
NATURALGASbepleasedtostate: 

(a) whether Oman is setting up two oil 
'-refineries in Joint venture in India to supply 

natural gas through a submarine pipeline; 

(b) if so, .whether any memorar;ida of 
understanding has been signed in this regard; 
Md 

(c)ifso, the details thereof? 

THE MINISTER OF ST ATE OF THE 
MINISTRYOFPETROLEUMANDNATURAL 
GAS (CAPT. SA TISH KUMAR SHARMA): (a) 
to (c). Three MOUs have been signed with 
Oman. Twooftheserelatetothesettingupoftwo 
joint venture refineries, each with a capcity of 6 
MMTPA,onewithHPCLinWestemlndiaand 
the other with BPCL in Central India. Another 
MOU is regarding the possibilities of supplying 
naluralgasfromOmantolndiathroughapipeline. 

Project in Cochin Refinery 

6416. SHRI BOLLA BULLI RAMAIAH: Will 
the Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether the Cochin Refinery has any 
proposalforsetting up project of Rs.300 crores 
to instal additional capacity forthe manufacture 
ofbenzeneandtoluene: 

(b) ifso, the detials thereof; 

(c)whetherthenewpolicyaffects1nsustainmg 
the manufacturing operations in the existing 
unit; 

(d) if so, the reasons therefor; and 

(e)thestepstakentoimprovelhefunctioning 
of this unit? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATURAL 
GAS (CAPT. SATISH KUMAR SHARMA): 

· (a)and(b). Govemment'sapprovalforincurring 
an expenditure of As. 9. 70 crores including a 




